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ITEM NO.701               COURT NO.1               SECTION XI-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No.8763/1994

ARJUN FLOUR MILLS                                  Appellant(s)

                                VERSUS

THE STATE OF ODISHA FINANCE DEPARTMENT Respondent(s)
SECRETARY & ORS.

WITH C.A. No.8909/1994 (XI-A)
C.A. No.7485/2001 (IV)
C.A. No.98/2003 (IV)
S.L.P.(C) Nos.22159-22180/2002 (IV-B)
C.A. Nos.831-850/2003 (IV)
C.A. No.851/2003 (IV)
C.A. No.99/2003 (IV)
C.A. No.100/2003 (IV)
C.A. No.5046/2003 (IV)
C.A. No.5637/2008 (IV)

 
Date : 12-10-2023 These appeals were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
         HON'BLE MR. JUSTICE SANJIV KHANNA
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

For Appellant(s)
CA 8763/1994 &       Mr. Vinoo Bhagat, AOR
CA 8909/1994
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CA 7485/2001,        Ms. Ranjeeta Rohatgi, AOR
SLPC 22159-80/2002 &
CA 5046/2003

CA 98/2003           Mr. K.R. Sasiprabhu, AOR
                   Mr. Vishnu Sharma A.S., Adv.
                   Mr. Tushar Bhardwaj, Adv.
                   Mr. Kartikeya Astana, Adv.

CA 831-850/2003 &    Mr. Varinder Kumar Sharma, AOR
CA 851/2003          Mr. Shantanu Sharma Adv, Adv.
                   Ms. Deeksha Gaur Adv, Adv.
                   Mr. Y.K. Prasad Adv, Adv.

CA 99/2003 &         Mr. Ramesh Babu M.R., AOR
CA 100/2003                                                      
                   
CA 5637/2008         Mr. Gurminder Singh, Sr. Adv., Adv.Gen. Punjab,

Mr. Ajay Pal, AOR
                   Mr. Mayankk Dahiya, Adv.
                   Ms. Sugandha Rathor, Adv.
                   Ms. Bhupinder, Adv.
                                      
For Respondent(s)  
                   Mr. Sibo Sankar Mishra, AOR

                   Mr. B. Krishna Prasad, AOR

                   Mr. R. Venkatramani, AG
                   Mr. Tushar Mehta, SG
                   Mr. Raj Bahadur Yadav, AOR
                   
               Mrs. Kirti Renu Mishra, AOR                   
                   
                   Mr. K Vijayan, Adv.
                   Mr. Ajit Pudussery, AOR

                   Ms. Ranjeeta Rohatgi, AOR

                   Mr. Kuldip Singh, AOR

                   Mr. Sandeep Deshmukh, Adv.
                   Mr. Nishant Sharma, Adv.
                   Mr. Rakesh K. Sharma, AOR
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                   Mrs. Naresh Bakshi, AOR
                   
                   Rr-ex-parte
                  

UPON hearing the counsel the Court made the following
                             O R D E R

1 List  the  matters  on  9  January  2024  for  directions  before  an  appropriate

Bench.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
 A.R.-cum-P.S. Assistant Registrar    
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